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From :- Shri Gautam Baruah

Registrar (Vigitarre)
Gauhati High Court
Guwahati

To,

Sub:-

Ref:-

$ir,

With reference to the above, l am directed to lnform you that

Shrl Dhirai Kumar lGlitA nOOf. Chief ludicial Magistrate' Udalgurl has been

allowed to avail rfC ioi'the block period of 2018-2021 w'e'f' the mornirts

of 04.11.2021 tttt the-evening of 
'oz.tt.zozl 

to visit cherrapunjre' {ong
with hls mother smu gatadu (afita, wife smti sima Das and daughter smti'

Adriti lGlita, Ay ne ilrortest possilie route, as per existing Ruls'

Shri Kalita may be infonned accordingly'

Yors faithfully,

trrl-
REG rSTnAR ruI GII-lllcE)

pemo pO. ]1C,WI-03/ZO2Ol Sq\at -f hS L t;,datcd 3 O' I o' t*H
Copy to:-

l. The Principal Accounbnt C'eneral, (A&E), Assam' Guwahati for

lnformation.

2. Shri Dhirai Kumar Kalita, Addl. ctrief ludicial Magistrate, LHalguri

with refercnce to his letter dated 26'10'2021'

3. The Deputy Registrar (Finance), Gauhail High Court, Guwahati for

inforrnation and necessary action"

project Manager, Gauhati High court, Guwahati for information

r"duett to dke-necessary steps for upload this letter in official

The District & Sessions ludge
udalguri A

Dated Guwahati, the t O Wober,2021

Permiselo[ to avail LTC.

Your letter No. D)(U) 3687 dated 26'10'2021

with

e*
website of this Hon'ble Couft.
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